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(d) the amount of foreign exchunge
sanctioned; and

{e) wheiher these persons visited
UK. last year also, and if so. the
reasons for allowing them to go
abroad this year also?

The Minister of Finance (Shri T. T.
Erishnamachari): (a) to (d). The
“Chief Editor of Fatch” Weekly and
“Pritam™ Monthly has been released
foreign cxchange to the exteni of
Rs, 4,200 in connection with his pro-
fessional work as a Journalist in the
UK He is an Editor of 40 years
standing. Looking to his standing as
a Journalist and the fact that he was
Chief Editor of a Weekly and a Mon-
thly Magazine, he was allowed this
foreign exchange in terms of the
normal rules.

(¢} He visited the UK, iast year
also, Under the rules extent, nothing
debarg of Journalist from being grant-
ed facilities for foreign exchange
even though he might have gone
abroad a year earlier.
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Gramdan Movement

1380, / Shri D. 8. Patil:
{srm Tulsidas Jadhav:

Will the Minister of Planning be
pleased to refer to the reply given to
Starred Question No. 383 on the 24th
September, 1964 and state the naines
of the States which have introduced
Bills to promote the Gramdan Move-
ment on the lines of the draft Gram-
dan Bill forwarded to them by the

Central Government?

The Minisier of Planning (Shri B,
R. Bhagat): Gramdun legislation has
been enacted in Assam, Maharashtra,
Rajosthan and West Bengal. Bills
have been prepared or intraduced in
Andhra Pradesh and Orissa. In other
States, the matter is under artive con-
sideration, However, in Madra; and
Bihar, the Bhoodan Actg include pro-
visions for Gramdan also,
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Research work by C W & P. C. In
Bihar

1382. Shrimati Ramdulari Sinha:
Will the Minister of Irrigation and
Power be pleased to state.

(a) whether any research work is
being conducted in Bihar by the Cen-
tral Water and Power Commission;

(b) if o, the details thereof and
the progre:s made in this regard; and

(c: if not, the reasons therefor?

The Minis‘er of Irrigation and
FPower (Dr, K. L. Rao): (a) No.

(b) Does not arise.

(c} Research work is nuot taken up
by the Central Water and Power
Commission in each of the States, but
on an All-India bacis, at the Power
Research Station at Poona, &nd the
Power Research Institute with units at
Bangalore and Bhopal,
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